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Ministry of Finance
Department of Revenue
Central Board of Indirect Taxes and Customs

GST Policy Wing
wRERE
Room No. 159-A,
North Block, New Delhi
Dated: 13" June, 2023
MEETING NOTICE

Instances have come to notice regarding unscrupulous elements obtaining fake/ bogus
registration under GST and defrauding the Government exchequer. Such fake/ non-genuine
registrations are being used to fraudulently pass on input tax credit to unscrupulous recipients
by issuing invoices without any underlying supply of goods or services or both. This menace
of fake registrations and issuance of bogus invoices for passing of fake ITC has become a
serious problem, wherein fraudulent people engage in dubious and complex transactions,
causing revenue loss to the government. It has also come to notice that such unscrupulous
clements are also misusing the facility provided on the portal for editing of liability as well
input tax credit in auto-populated GSTR-3B returns, without any limitation, for passing on
fake input tax credit without availability of due input tax credit with them or without payment
of due tax liability to the Government. This is causing not only a loss to Government
exchequer, but is also against the interest of genuine taxpayers.

2 In view of this, the matter is being examined for taking suitable policy and system
based measures to curb this menace of fake/ bogus registrations and fake input tax credit. It
has been decided to have consultation with the trade and industry as well as with tax
professional and practitioners, to invite suggestions on the measures to be taken for achieving
the above mentioned objectives.

3 Accordingly, a meeting of the various representatives of Trade and industry, as well
as of tax professionals and tax practitioners, is being convened in person, under chairmanship
of Revenue Secretary on 17" June, 2023 in New Delhi from 11:30 AM onwards. You are
requested to kindly make it convenient to atiend the said meeting.

The venue for the meeting is:

Conference Room,

Goods & Services Tax Network,
East Wing, 4th Floor, World Mark-I,
Acrocity, New Delhi - 110037

4, It is also requested that the name and the contact details of the person, attending the
said meeting from your organization may please be communicated by return email to
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alokkumar.irs@gov.in and samdariva.amit@gov.in by 15.06.2023 positively. In case of any
difficulty, you may contact Shri Amit Samdariya, Deputy Commissioner on Phone number

8800101641.
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(Sanjay Mangal)
Principal Commissioner (GST)
To,
Representatives of Trade and Industry, as well as of tax professionals and
tax practitioners (as per list enclosed)
Copy to

) % Sr. PPS to Revenue Secretary, Ministry of Finance, New Delhi for
information please.

2. Sr. PPS to Chairman, Central Board of Indirect Taxes and Customs, New
Delhi for information please.

3. PPS to Member (GST), Central Board of Indirect Taxes and Customs, New
Delhi for information please.

4. The CEO, Goods & Services Tax Network (GSTN), New Delhi with a
request to kindly attend the said meeting and for making requisite
arrangements for the said meeting.
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me AbEr Mame af Kuminee Deslznntian —_|Contact Datally 1 Add ]
Teade & Industry Bodles: v
1 Confederation of [ndian Indusiry (CI1) Mir Ajmer Siaugh Bisla Sr Audviger SIT Mobile: 9911155322 ]mkﬁllmm
I |The Agsoelution Chimber of Convierce end ladustry of India (ASSOCILAM) Shl Prashanth Agnowsl Weniber, Notional Couneil on Indircct  [Moblle: 9818344733 | prashenih.oparwal@pwe coi
Tan, ASSOCHAM & Paraer, Induest | Telsphone: 0124
Tox, P, Building No. |0, |8th Fleor, (3306533
Tower-C, DLF Cyber City, Gurgadn
Harynn- 122002,
3 |The Federntion of Indian Chamber of Commercs and Industry (I1CCI) Dr. Waman Parkhi, Meikser, FICCT Taxation Convnitlee Mobile: 9971500718 | [rnkhanna@@ficei.com
s, lra Khonna, Additions!
LILE Diirector (Taxution), FICCT
4 FHD Chamber of Commeree snd lndustcy (1'118) Shri Bimal Jain Mentar, Indircet Tunes Commiliee of Moblle: $BL060456) 1al 2utoxe
FHD Chambser of Commerce and
Indusiry, A2Z Tuscorp LLP, Flat Ne,
140 Graund Floor, Pockst « |, Mayue
Vihor, Phese-|, Dolhif],
L] ‘The Mallonsl Asaociotion of Soflware end Scrvices Companics (MASSCOM) M Tejaswi Gupla Pohey Outreach & Oovernment Relutions| Mobile: 9699813727 | Talssvi@nestsoaiin.
[ Confedeution of Al Lndin Treadees (A1) Shri Praveen Khondelwal Gencral Seerctary, CAIT Mobile: ¥891015165  |prvesndsipmailcon
7 Laghu Udyog Bhari (LUS) Mirmal Kumar Qjis Treasurer Laghy Lidyop Briseall, Moblie: 9423128611  feihupirnutkumarifiemellcom
Mulresivss Pradesh FITSI9IN0 ganirmalkymareihs@yngilogm,
Panner in M/s Ojhs Tiwerl Associates, o keslidub indie som !
Plui Mo 29, Swastik Nagar, Washim
Ttoad, Koranns Lad Dist Washim
(Mpharnghieal. 444108 |
] | Foajnsthan Tax Consultams Associsiion (RTCA) CA Satigh Kumar Gupta Member, RTCA Mobile: PEI8012933  {gatishey e 1004 Fepira|lcom
|
|
g All Indie Federation of Tax P i IAFOTE) CA H L Madan & [Chelrman, GST Cominites, Al lndia Mabile: 5312238908 1
Advl Susesh Aggarwal Felieruilon ol Tea Procritioncis | s s o el c gow I
Professional nstliuiloni:
10 | Tha Insirute of Chanersd Assdunkints ol Ludia (1CAL) CA-Sushil Gayal Chairman, 35T & lidirec| Tazes tablle; PEA00BR400 | jkpovaliiicalorg
| Cgmemiltey
11 |The buslivais of Campany Sectararss of livdis (1G5T) €8 Manish Qupa Ceniral Counzil Merber, 1G31 Moblle: 9213221110 | mepllirmges.con
s IO & Associates, Company
Secrelurics, 207, Sushet Chumbers,
12245, Bank Strect, Kavol Bagh, Delhi
A 10005,
12 |The instlouic of Cost Accoumants of Indis (LCWAL CMA Ashwin O Dalwodi | Couneil Member & Chairman, T Mobile: 9327012175 |ashivief: bl £
Caimatioe & M A
= | ol i s Sy L S




